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Julius Baer plans AlFs
in India growth push

RAIESH KURUP

SWISS PRIVATE BANK Julius
Baer’s Indian amm is planning
to launch alternative invest-
ment funds (AlFs)as part of its
growth strategy.

The move alsoatms to add
“inmovation and diversifica-
tion” to the bank's existing
product offerings for high met-
worth individuals (HNIs) and
ultra-high net worth individ
uaks (UHN1s)

The company, which has
already applied for a licence,
intends to launch equity AlF
funds initially under Category
3 followed by speciatised and
curated solutions under Cate-
gory 2twhich primarily invest
in unlisted companies).

“One part of the growth
strategy is to venture into new
businesses, for which we have
applied for an ATF licence. Our
plan to Launch cur own AIF
schemes is to bring additional
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Our plan to launch
our own AlF
schemes is to bring
additional
innovation and
diversification in our
services platf

mmmauuyi AUM.

AIF industry has
n:(oldcd 2 30% growth over
the past year and at an annual
growth rate of 38,20 over the
pat five years.

“We intend to leverage our
experience in the equity capi
tal markets to offer equity AlFs
inthelisted space. Wewill also
identify third-partymanagers
and package their solutions
through a fund of funds
route,” he said. Talking about
theAlF Categories 2 and 3, Pap-
neja said investors are seeking
opportunities in the unlisted
space through private equity
funds, even as structured
credit products have gaimed
popularity for their potential
to deliver high yields and reg-
ular cash flows. Further, long
onlyequityAlFs (AIF - 3)areaiso
. oo
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LOOMING US DEBT DEFAULT RISK

The US Congressional
Budget Office has said
there's a "significant risk”
that the federal
government could run out
of cash some time in the
first two weeks of June,
setting the country up for
adefault. Here'salook at
the 'debt ceiling' and what
a default could mean
(compiled from The New
York Times & US
government sources)

What is US debt ceiling?
The debt ceiling/lmit is a capon
the totalamount d'npn'ymatthtus

for HNIs and UHNIs
UMANG PAPNESIA
CEO, JULIUS BAER INDIA

n owr services platform for
HNis and UHNIs,” Julius Baer
india MD & CEO Umang Pap.
nefatold FEin aninterview.
The total industry size of
the AlF sector in ludia is about
T8 3 trilkion as of March 2023,

which represents 2 1% of the

mutual fund industry’s otal

assets under management.
The ALF 2 and 3 categ

differ-
entiated strategies compared
with traditional mutual funds.

The country is also wit-
nessing a rise in the number
of UHNIs, particularly from
Bengaluru, Hyderabad and
various cities inGujarat. There
are about 15,000 UHNIs in
India (having net assets of
$30 mil d above) and it

have a combined size of 76 4
trillion, accounting for 19%of

isexpected to grow by 4,000-
5,000 aver next five years.

Excited to help transform
Twitter, says new CEO

1%

NEWLY APPOINTED TWIT-
TER CEO Linda Yaccarion said
inatweet on Saturdaythat she
has been inspired by owner
Elon Musk's vision to create 2
brighter future and is excited
to help to transform the social
media platform.

It was the first time Yac-
carino has spoken publicly
sincethe newsbroke Thursday
that shewasin tatks tobecome
the next CEQof Twitter. Musk,

Lindavacﬁvino,'
new Twitter CEO

who has served as CEO since
his § 44 biliion buyout of Twit

g
wvia Treasury securtities such as bills and
savings bonds to fulfil its firancial
chbiigations. Becausethe US runs
budget deficits, it must borrow huge
sums of money to pay is bills.

The mit s set by law and has
been increased or suspended over
the years toaliow for the additional
borrowing needed to finance the
govermnment's operations. On
December 16, 2021, lawmakers
raised the debt limit by $ 2.5 triftion
toa total of $31.4 trifion.

- THE EXISTING UMIT
FOR US FEDERAL |
GOVTDEST
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2.6% of GDP
€T COSTOF HIGHER
INTEHEST PAYMENTS IN.

CASECFDEFAULT
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According to the US
Constitution, the
Congnu {the bicameral
. equivalent of
our Pariament) must
authorise borrowing.
Whilethe ruling
Democrats am in control

vemmadoa/rmm.slc usbondweu

body ofthe Congress),
the Republicans contro!
the Houseof
Representatives (the
lower bady)
For years,
Republicans have
mgh:mn- m
cutsor other
s s . ” concessions from
Limit's been hit. What's now? Daivberats to el viokes
The US hitits technical debt limiton to it the borrowing cap.
January 19.The Treasury department wil Some Republicans argue
no that the ramifications of
tocunume wymglhemmmnﬂs abreachand debt
iall default are overbliown,
Iucdaccmngxoohdmcmbcmn while the Democrats -—
government investments so that the bills along with many
continue to be paid. Those options could economists—warn of
i be exhausted by June, as UStreasury dire scenanos.
| secretary Janet Yellen and the CBO have Republicans have
indicated. Once the government exhausts signalied that they
tsextraordinary measyres and runs out of would seek to use the
cash, twouid be unableto issue new debt. debt lmit standoffto
The government could wind up enact spending cuts and
defaulting on its debt fitis unable to make reduce the national

debt mmm

At present, the borrowing limit Sucha culd h
for the US federal govemment devastating and could mufunaﬁnmcnl saidthat he will refuse to
remains set at $ 314 trillion, The crisis. fthe US does default, which would negotiate over the debt
debt celling is in the news currently CEILING RA! D“ rattle the markets, the Federal Reserve limit and that Congress
because it has been breached and m € could theoretically stepin to buy someof must voteto raise & with
talks are underway to reset . mmm those Treasury bonds. no stringsattached.

ter last October, announced
her appointmentan Friday. ‘What are the consequences of default?
I 1:?‘;":::"‘:‘? :’“’:’:’Z Justapproachingabreachof | year,The costofborrowing for | projects, willcost2.6% of theUS | unable to meet other fiscal
,m;m futute I'm excited to | 1he debt imit can hurt the . corporations, which fluctuates | economy in higher interest commitments such as
help bring this vision to Twit- 3°°'.‘°"” h‘_.z!ll'w { Mhmwd"‘}"“ { Y et .’n‘:h i B i ,
ter R { gt phaed :
together!™ twoeted, | ¢l o and |  health st

| theObama Ma:mdhnxhwouldh-bv globalyb-:mus‘l‘rmuy : mtdmhqpmolm
to Twitter’s future and user and - wamn. ifthe US asoneof | in
feedback s vitaltobuild Twitter business owners. Stack prices dlhuh.s.lmdwswoddd-mmd mosdutuxhlmmn Even  theloss of one-tenth of US
2.0, Yaccarino wiil take over & plunged and volatility spiked. interest rates inthe o N\-qaummtmmgnuo | aconomic activity, as per
social mediaplatform that has | Markets did not recover forhalfa hxun This, the White House | payb | Goldman Sachs.
been trying to rewerse a plunge
inad revenue.  —REUTERS

Govt pushes ONDC as UPI equivalent

IBC: Creditors recover 17%
of assets of top firms

GEORGE MATHEW
Mool byas

CREDITORS HAVE TAKEN
massive losses — haircuts of as
mitichas 8 3% —while attempt

ing to recover dues from top
corporate  debtors rescued
underthe Insolvencyand Bank-
ruptey Code, data shows Addi-

tionally, corporate debtors that
came underliquidationleftvir

tually nothing as assets for
creditors.

According to data from

i and

cued so far under the cade, 117
have admitted claims of more
than € 1,000 crore till December
2022,and 102 haveyiekled res-
olution plans.

These 177 corporate debtors
owedmorethan 809 trillonto

yielded resolution plans, [BEI
said.

Meanwhile ofthe 2,030 cor
pomate debtors that have ended
wprsith orders for Hguidation =1
far, 176 (165 till December
2022, 11 in fanMar 2023)

Corparate Insolvency Resolu-
tionProcess Therealisablevalue
of their assets, however,was only
€1.51 trillion. “Thismeanscred-
itorscan hope to getonly 1 7% of
their claims, There's nothing

claims of more than
1,000 crove.

'Hwn cotporate debtors
h

of e-cornmerce, industry perplexed

SOQUMYARENDRA BARIK
NewDelwMayls

A MIXED MESSAGING by the
Cemre directing e commerce
companies and food delivery
players to jot its digital com-
merce network has left the
Industry xed.

the ment-backed cntity
can match efficencies of a
streamiined e-commerce oper-

ation with a service interface
that has muitiple moving parts
- from order to delivering|
goods, and from  handling

of ¥7.39
nmmnmvx,uicyhadm
on the ground valued at only
2641 trillion” 1B8I said in its

" said abank offictal

Board of Indsa (1BB1), 678 cor
porate debtors have been res-

During  January-March
2023, 14 such corporate debtors

q ly report. Tl March
2023, creditors have realised
€286 tillion under the resolu
tion process

perple: Further compicat the

Some players like Flipkart e commerce market it isvying  issue is the government’s own
and Zomatoare trying to set up chall And,ind i how it wants to
!ephwn subsidiadies tojoin  ers,whodo notwish tocomeon  roll out ONDC. In March, the
backed Open  record, saythere isa concerted  Commerce Ministry said that|

N(-twmt(u Digital Commerce  attempt to onboard all compe:  ONDCwill help small retailers
{ONDO), b ONDCsetouttobeat  from the”onstaught“ofbig tech
such as Amazon and % in the first place. companies. And fust a month

havechosen (0 stay away sofar. Backers of ONDC, registerexd

later, everyone - “bigand small,

as a Section 8 not-for-profit
company with many financial
mstitutions as stakeboiders,
have hailed the move as the

The iooming question, and
anewhich boththe government
and the mdustry do not neces
sarily share the same views, is

to*hitch on tothe ONDCband-
‘wagon”, Then there was a state-
ment thatexisting e-commerce
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E-Tender in the prescritied 1ender formats are imvited from the reputed
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